SLP(C) No. 12112 OF 2003

| TEM No. 42 Court No. 5 SECTION 111
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No.12112/2003

(From the judgenent and order dated 28/03/2003 in CWIC 7821/ 02
of The H GH COURT OF PATNA)

ASSCCl ATED CEMENT COS. LTD. Petitioner (s)
VERSUS
STATE OF Bl HAR & ORS. Respondent (s)
( Wth Ofice Report )
Date : 23/02/ 2004 These Petitions were called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE RUVA PAL
HON BLE MR JUSTI CE ASHOK BHAN

For Petitioner (s)
M . Ashi sh Dhol aki a, Adv.
M. U A Rana, Adv.
M . Arvi nd Kumar, Adv.
M . Sadeep Kharel, Adv. for
Ms CGagrat & Co., Advs.

For Respondent (s) M. Saket Singh, Adv.
M. B.B. Singh, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER
Leave granted.
Hearing of the appeal is expedited.

[ SUMAN WADHWA] [ MADHU SAXENA)
COURT MASTER COURT MASTER



